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Diessl Lotemetives
848, Shri Jyetirmoy Basu: Will the
Minister of Raflways be pleased to
state:
(a) the target of production of
diesel locomotives at Diesel Loco-
Works, Vi i during 1965-

os;

(b) the sactua] production during
1965-668; and

(c) the percentage of import con-
tents of these locomotives?

The Minister of Rallways (Shri
©. M. Po ha): (a) 44 ives.

(b) Actual production was 39 loco-

ti plus 5 1 i whieh
were completed but were awaiting
tests at the close of the year 1965-66.

(c) 75 per cent.

Freight on Wagon Load of Timber

849, Shri Jyotirmoy Basu: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that the
Railways propose to demand freight
for 190 quintals for a wagon load of
timber although the carrying capa-
city of the wagon is only 130 quintals;

(b) if so, the reasons therefor;

(c) whether Government have
received any representation in this
regard; and

(d) it so, the action taken in the
matter?

The Minister of Rallways (Shri
C. M. Poonacha): (a) and (b). The
prescribed minimum weight condition
for logs and bullies is 150 quintals per
B.G. wagon. That means that freight
charges are leviable on 150 quintals
or the actual weight loaded, which
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fixed weight for charge in local book-
ing and in through booking between
them. This took effest from 15th
March, 1967,

(c) Yes.

(d) The matter is being looked into.

Four-Bogie Electric Trains on Sealdah
Division

850. Shri Jyotirmoy Basu: Will the
Minister of Railways be pleased to
state:

(a) the number of four-bogie elec-
tric trains now running on the
Sealdah Division South Section;

(b) whether they are very much
overcrowded; and

(c) if so, whether Government pro-
pose to convert them into full size
trains immediately?

The Minister of Railways (Shrl
C. M, Poonacha): (a) 78.

(b) No.

(¢) Does not arise.

Detention of Trains at Ballygunge
(B. Rly)

851, Shri Jyotirmoy Basu: Will the
Minister of Rallways be pleased to
state:

(a) whether trains were held up
by passengers near Ballygunge Sta-
tion (E. Rly.) on or about the #9h
March, 1967 (morning);

(b) it so, the number of trains held
up and the reasons therefor;

(c) whether the General Manager
was requested over the phone to send
a senior officer to explain the Trea-
sons for the hold-up to the incon-

may be more. Application of this
minimum weight condition necessi-
tates, therefore, weighment of each
consignment. To do away with the
need for weighment and save the
consequent detention to consignments,
the Esstern and South-Eastern Rail-
ways conducted test loadings and
having found that logs and bullies
could be loaded up to 190 quintais and
more they notified 190 quintsls as

(d) it so, whether a Senior Oficer
was sent;

(e) whether the Railway Police
have submitted a report about this
incident; and

(1) if =m0, the details thereof?

The Minisier of Rallways (Shit
C. M. Poomacha): (a) Yes, orn 9th
and 10th March, 1967.
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(b) Two trains on 8th March, 1967
were held up. On 10th March, how-
ever, hold up lasted for 2 houtrs 37
minutes resulting in cancellation of
22 trains, termination short of desti-
nations of 4 trains and detention to 8
trains. Hold up was due to demons-
trations and squatting by passengers’
of SL 233 demanding to push their
train ahead or SJ 45 which is sche-
duled to run earlier than ST 233.

(c) Yes.
(d) No.
(e) No.
(f) Does not arise.
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M/s. India Electric Works Lid,,
Calcutta

853. Shri Indrajit Gupta: Will the
Minister of sirial Devel ¢
and Company Affairs be pleased to
state:

(a) whether the Committee set up
to investigate into the affairs of Mis
india Electric Works, Litd. Calcutta
has since submitted its report;

(b) if so, the findings and recom-
mendations thereof; and
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(c) Government’s resction in the
matter?

Develop-
ment and Company Affairs (Shri F. A.
Ahmed): (a) to (¢). The Technical
Committee’s report has been received
and it is under active consideration
of the Government. ’

Issue of Import Licences

854. Shri Baburao Patel: Wil
Mini of C ce be pleased
state:

(a) whether, in view of the strong
criticism against the system of lssuing
import licences, Government have
initiated a new system of issuing im-
port licences; and

the
to

(b) if so, the main features there-
?

The Minister of Commerce (Shri
Dinesh Singh): (a) and (b). The
procedure for the issue of import
licences has been simplified and
streamlined. The following are the
mein icatures of the new procedure:

(i) Duplication of effort between -
the sponsoring and the licens-
ing authorities has been eli-
minated.

(ii) In the case of small-scale
actual users, a general clear-
ance from indigenous angle
is obtained from the techni-
cal authorities for the import
of raw materials and compo-
nents, instead of obtaining
specific clearance on each in-
dividual application.

(iii) Import licences are issued to

actual users on annual basis

and a mid-year endorsement
for half the value has been
discontinued.

(iv) Levels of heirarchy have been
reduced and time-limits have
been prescribed for
of applications.

(v) Counters have been set up in
the major licensing offices far
expeditious disposal of appli-





